(a) whether the implementation of any national highway projects in Gujarat has been put
on hold at present;

(b) if so, the details thereof;
(c) thereasons for stopping the implementation of these projects; and

(d) the likely time-limit for completion of construction works on these national highway
projects?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
(SHRIR.P.N. SINGH): (a) No, Sir.

(b) to (d) Do not arise.
NHs under NHAI in Gujarat

3158. SHRI BHARATSINH PRABHATSINH PARMAR: Wil the Minister of ROAD
TRAMNSPORT AND HIGHWAYS be pleased to state:

(a) the number and names of National Highways under Mational Highways Authority of
India (NHAI) in Gujarat;

(b) whether Government/NHAI have accorded sanction in 2005 for conversion of 890 Km
roads in the State into four lane;

(c) if so, the status thereof, NH-wise and stretch-wise including in the district of
Bharuch; and

(d) the time by when the four laning work is likely to be started/completed?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
(SHRIR.P.N. SINGH): (a) There are nine numbers of National Highways (NH) under NHAI in
the state of Gujarat namely NH-6, 8, 84, 8B, 8D, 8A Extension, 14, 15 and 59.

(b) Mo, Sir. Government has accorded sanction of 532.685 km of National Highways for
conversion of four laning in the State of Gujarat under Mational Highways Development
Programme Phase-Illin the year 2005 and 2006.

(c)and (d) Details and status are given in Statement.
Statement

Status of Progress of National Highways

S Stretch MNH Length Total Remarks
No. No. in Project Cost
Km. in Hs. crores
1 2 3 4 5 b
1. Ahmedabad-Godhra 59 117.60 1008.50 Agreement has been
signed.
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2. Godhrato 50 87.285 717.00 Agreement has been
Gujarat/MP Border signed.

3. Kandla-Mundra 8A 71.40 053.88 Agreement has been
port Extn. signed.

4. Maharashtra/Gujarat 6 133.00 1509.00 The work has started.
Border-Surat -Hazira The stipulated date of
section completion is September

2012.
5. Four/six laning of 8D 123.40 828.00 Bidding stage.

Jetpur-Somnath
Section

Relevance of existing emission norms

3159. SHRI M.Y. MYSURA REDDY: Wil the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) whether it is a fact that the existing emission norms are appropriate only for very old

vehicles and not for those running on post Euro-Il norms;

(b) whether the above norms are relevant when the country is all set to switch over to
Euro -1V norms in April, 2010;

(c) whether it is also a fact that the PUC norms were last revised in 2004 and there was

no revision since then; and
(d) ifso, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
(SHRI R.P.M. SINGH): (a) and (b) Mass emission norms such as Bharat Stage-ll, Bharat
Stage-lll, Bharat Stage IV etc. are applicable for new vehicles and not for old in-use vehicles.
These norms are made applicable in different parts of the country in respect of various
categories of motor vehicles, manufactured from a date notified by the Government. At present,
Bharat Stage-Iv norms are applicable only in respect of four wheeled vehicles manufactured on
and after 1st April, 2010, in the National Capital Region and 12 other highly polluting mega cities.

(c) and (d) Tightening of Pollution Under Control (PUC) norms for in-use vehicles is a
continuous process. The PUC norms were last revised in 2004. However, State Governments
were empowered to prescribe even tighter norms, subject to availability of technical and
administrative back-up.

Tardy development of highways in India

3160. DR. GYAMN PRAKASH PILAMIA: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:
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